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A 

BIIL 

to constitute the National Board to explore possibilities and prepare blueprints 
for creation of small States; make recommendations thereto to the Central 

Government and for matters connected therewith. 

BE it enacted by Parliament in the Seventy-second Year of the Republic of India as 
follows:-

1. (/) This Act may be called the National Board for Creation of Small States Act, 2021. Short title and

(2) It shall come into force on such date as the Central Government may, by notification

5 in the Official Gazette, appoint 

2. In this Act, unless the context otherwise requires,-

(a) "Board" means the National Board for Creation of Small States constituted

under section 3; and 

(b) "prescribed" means prescribed by rules made under this Act.

commencement. 

Definitions. 












